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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3086(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, Department of Road Transport and Highways number S.0. 1274(E) dated 11/03/2026 published in
Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the
National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared
its intention to acquire the land specified in the Schedule annexed to the said notification for Construction of Toll
Plaza maintenance, management and operation of National Highway 166F in the stretch of land Km 0 to Km

23.447 in the District of Raigad in the state of Maharashtra.

And whereas the substance of the said notification S.0.1274(E) dated 11/03/2026, has been published in
“Dainik Krushival” and “Dainik Aapal Mahanagar” Both are Dated 18/03/2026; under sub-section (3) of section

3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure falling National Highway
166F with in the stretch of land from Km. 0 to Km. 23.447 in the district Raigad in the state of Maharashtra.

State: MAHARASHTRA

District: RAIGAD

SL No. || Survey/Plot Type of Nature Area|| Name of Land Owner/Interested Person
Number Land of Land || (in Hectares)
1 2 3 4 5 6

Taluk: Mahad

Village: Gherakilla Raigad (Raigadwadi)

1 71/2A 71/2B /1||Private Dry 0.791||Nityanand Shivdas Korpe,Ramlal Chamapalalji

71/2B/2 Bhandari,Poonam Nityanand Korpe,Mahendra

Balku Paigude,Mahendra Suryakant Pisal,Bipin
Manohar Mehta,Sanjay Dhanaji Shet,Sunil
Manohar Shet,Prashant Madan Sable,Anant
Trimbak Deshmukh,Sima Anant Deshmukh
71/2A,71/2B/1,71/2B/2

2 71/5 Private Dry 0.1887||Sakhya Gauraya Gaikwad
71/5

3 78/1A Private Wet 0.6275||[Mahendra Balku Paygude,Mahendra Suryakant
Pisal,Swanand Shivdas Korpe
78/1A

4 78/1B Private Wet 0.2725|(Mahendra Balku Paygude,Mahendra Suryakant
Pisal
78/1B

5 78/2B/1 Private Wet 0.017(|Sandeep Prakash Kharmate,Sahebrao

78/2B/2 Raghunath Bharade

78/2B/1,78/2B/2

Village: Konzhar
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77/17A 77/17B

Private

Dry

0.37

Pushpa Mohan Wadkar,Gangabai Tulshiram
Kadam,Baby Suresh Turde,Malti Maruti
Pawar,Chandrabai Mahadev Sawant,Anant
Shankar Kadam,Asha Balkrishna Jadhav,Anita
Anant Pawar,Indira Bhiku More,Ranjana Sanjay
Walgude,Vandana Ganesh Shinde,Janardhan
Govind Kudalkar,Padma Anant Pawar,Komal
Virendra Patil,Nirav Ramchandra
Shinde,Akshay Vasant Shinde,Anant Bhagoji
Shinde,Anil Vasant Shinde,Abhimanyu Vasant
Shinde,Gita Vijay Shinde,Pratima Vasant
Shinde,Shila Ramchandra Shinde,Sagar Vijay
Shinde,Parul Shailesh Sawale

77/17A,77/17B

Village: Warandoli

7

182/B/1

Private

Dry

0.0375

Anita ramlal Bhandari Alias Anita Bhawarlal
Mahajan Alias Kawad,Nityanand Shivdas
Korpe

182B (182 B/1)

Total

2.3042

[F. No. RW/NH-12014/152/2017-MAH-Zone IV/3D ]
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